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Fradactiwi of Alominimn foils in Aa> 
dkit Pradesh

2246. SHRI Y. ESWARA REDDY; 
Will tb« Minister of STEEL AND 
MINIS be pleased to state:

(a) whether 8 new technology would 
t*  used in the production of alumi

nium foils In Andhra Praderfi to meet 
the requirements of South;

(b) whether Andhra Pradesh Gov
ernment have asked the Union Gov
ernment to sanction the case in favour 
of aluminium foils; and

(c) if so, Hhe reaction of Govern
ment thereto?

THE DEPUTY MINISTER IN THE 
MINISTERY OF STEEL and MINES 
(SHRI SUKHDEV PRASAD): fa) to
(c). In November 1973, an application 
for setting up an Aluminium Foil 
Plant in Andhra Pradesh was submit

ted by M/s. Andhra Pradesh Indus
trial Development Corporation Limit
ed. No mention of any specific pro* 
cess technology to be adopted in the 
manufacture of aluminium foils was 
made m the application.

State Government cf Andhra Pra
desh had supporter the case.

The application was considered 
alongwith other applications received 
earlier and was rejected in \iew of 
substantial capacity being set up by 
M/s. Bharat Aluminium Company l i 
mited in the public sector.

The sanctioned capacity for alumi
nium foils is considered sufficient to 
meet the near future requirements of 
the country.

Progress tf Karwar Fort
2246. SHRI B. V. NAIK Wil* the 

Minister of SHIPPING AND TRANS
PORT be pleased to state:

(a) whether work at Karwar Port is 
not progressing satisfactorily;

(b) If so, the reasons therefor; and
(c) the probable period within 

which Hie project will be completed?

THE MINISTER OF STATE IN THE 
MINISTRY OF SHIPPING AND 
TRANSPORT (SHRI H. M. TRIVEDI):
(a) to (c). Apart from Rs. 39.13 lakhs 
sanctioned for improvement of the op-




